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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Wit Petition(Gvil) No.166/2004
GAGAN SETHI Petitioner (s)
VERSUS
UNION OF I NDI A & ANR Respondent (s)
( Wth Appln(s). for ex-Parte stay and Ofice Report )
Date : 20/04/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE ASHCOK BHAN

For Petitioner (s)M. Rajiv Nanda, Adv.

For Respondent (s)

For Union of IndiaM. N N GCoswanmi, Sr. Adv.
M. Hemant Sharnm, Adv.
Ms. Sunita Sharma, Adv.
M. Kiran Bhardwaj, Adv.
Ms. Varuna Bhandari Gugnani, Adv.
M. D.S. Mihra, Adv.

For Medi cal Council of

I ndi aM. Mani nder Singh, Adv.
Prati bha M Singh, Adv.
Kritiman Singh, Adv.
Angad M rdha, Adv.
Ankur Tal war, Adv.

SS5F

UPON hearing counsel the Court nade the foll ow ng
ORDER
WP. (C) NO 190/2004 is taken on board being an identical matter.
I ssue notice on the civil wit petitions.
The | earned counsel for the Medical Council of India and the Union of India present in the Cou
rt are requested to take notice which they do.
Tag with WP(C) No. 604/2002 and connected natters.

KALYANI
(RADHA R BHATI A)
COURT MASTER



